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Title: Introduction of the Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of Forest Rights)
Amendment Bill, 2009 (Amendment of Section 2).

श�ी हंसराज गं. अहीर (च
द�परु): म� प��ताव करता ह� ं िक अनुसिूचत जनजाित और अ�य परंपरागत वन िनवासी (वन अिधकार� क� मा�यता) अिधिनयम, 2006 म�
संशोधन करने वाले िवधेयक को पुरः�थािपत करने क� अनुमित दी जाए

 

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a Bill to amend the Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006."

 

The motion was adopted.

श�ी हंसराज गं. अहीर : म� िवधेयक पुरः�थािपत करता ह� ं

 


